IN THE NATION COMPANY LAW TRIBUNAL : NEW DELHJ

COURT-il
IB-189(ND)/2017

IN THE MATTER OF:

== HE MIATTER OF:

State Bank of g PETITIONER
Vs

M/s Namdhari Food International Pvt. Ltd. -+« RESPONDENT

SECTION

Under Section 7 IBC, 2016 Order delivered on 23.04.2019
Coram:

R.VARADHARAJAN,

Hon’ble Member (Judicial)

Ms. Deepa Krishan,

Hon’ble Member (Technical)

For the Petitioner/Applicant : Maya Gupta, PCS on behalf of Liquidator
For the Corporate Debtor -
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(DEEPA KRISHAN) (R. VARADHARAJAN)

MEMBER (TECHNICAL) MEMBER (JUDICIAL)

Varinder Kumar



